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Shri Hathl: Generally, the estimates 
are sanctioned by the Planning Com
mission. As the House knows, the 
final estimates for Bhakra had not 
been approved. Only after examina
tion, they have been approved. In 
fact, all the estimates of river valley 
projects have to be approved by the 
Planning Commission. They are 
examined by the Technical Advisory 
Committee and approved by the 
Planning Commission.

Mr. Speaker: I will make one sug
gestion regarding this matter. The 
Estimates Committee is here. In all 
cases where any hon. Member wants 
to pursue the matter and feels that 
enormous amounts are being voted 
or spent, they can write to the 
Estimates Committee. The Chairman 
will be ready to find out. If he is 
satisfied that there is a prima facie 
case for going into the matter, he will 
ask the Minister and the Member to 
find out as to what exactly are the 
reasons, instead of pursuing the details 
in the House. Next question.

C.D. and N.E.S. Blocks

*2078. Shri Sanganna: Will the
Minister of Community Development 
be pleased to state:

(a) whether the attention of the 
Government has been drawn to the 
report made by the special officer 
appointed by the Ministry of Trans
port and Communications in the year
1957, about the standards of construc
tion of roads built under the Com
munity Development and National 
Extension Service Projects in the 
country; and

(b) if so, what is the reaction of 
the Government thereto?

The Minister of Community Deve
lopment (Shri S. K. D ey): (a) Yes,
Sir.

(b) The observations made in the 
Report are in accord with the views 
of this Ministry and have been 
brought to the notice of the State 
Governments for consideration and 
necessary action.

Shri Sanganna: May I know whetker 
the principles enunciated in the 
Nagpur Plan of 1943 have not been 
followed in the road construction pro
gramme of the N.E.S. and C.D. blocks?

Shri S. K. Dey: There was very 
little co-ordination between the plans 
of the P.W.D. in the States and the 
ad hoc construction that went on in 
the N.E.S. and C.D. areas. For the 
first time we are now making an 
effort to integrate the over-all road 
plan of India visualised by the Com
munications Ministry with the village- 
connecting road schemes under tbe 
community development programme.

Shri Sanganna: In view of the fact
that each C.D. and N.E.S. project has 
got engineering staff, why is there 
defect in the construction programme?

Shri S. K. Dey: There is only one 
overseer provided for a block to look 
after all the requirements there 
including minor irrigation, housing 
and what not. It is difficult for one 
man. without any proper supervision 
from the top, to provide all the assis
tance which is expected.

Shri Palaniyandy: May 1 know
whether after the laying of the roads 
in the C  L>. and N.E.S. blocks, the 
District Boards are not willing to take 
them over because of paucity of 
funds? Will the Central Government 
consider helping the district boards so 
that these roads are taken over and 
maintained by them properly.

Shri S. K. Dey: As the hon. Member 
knows, there is now a proposal for 
integrating the programme under 
community development with the 
local statutory bodies. When that 
comes about, I think this question will 
be automatically taken care of.

Shri C. R. Pattabhi Raman: May I
know whether periodical inspection is 
being made apart from the overseers 
with regard to cement and other 
materials used in road building because 
there is a lot of complaint?
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Slut S. K. Dey: To the extent that 
tupervisory staff is available at the 
district level, and at their discretion, 
this is being done.

There has been, as I mentioned, no 
integration between the activities of 
the department and what was being 
done in the blocks. For the first time 
we are making an effort to bring about 
that integration.

Shri Raghnbir Sahai: I would like 
to know what particular kind of roads 
are meant by this question. Are they 
inter-village roads, are they approach 
roads or long distance roads?

Shri S. K. Dey: I thffnk the question 
implied village connecting roads.

star# * t  f r r  %  
frrsr fsprpfl1 «nrt f  ?

Shri S. K. Dey: Sorry, Sir. I would 
require notice for that.

Shri Shrec Narayan Das: May I
know what arrangements have been 
made for the maintenance and upkeep 
of these roads by the various Govern
ments?

Shri S. K. Dey: Village panchayats 
usually are taking care of maintenance, 
and where they do not exist, the 
village ad hoc bodies as they exist 
there.

Shri Shree Narayan Das: May I
know whether the State Government 
contributes anything to the various 
panchayats for maintenance?

Shri S. K. Dey: Very little so far 
has been contributed by the State 
Government for maintenance, although 
for initial construction some money is 
contributed for the provision of cul
verts, bridges etc.
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Shri S. K. Dey: We are aware of 
this and this has been brought to the 
attention of the Government, and it is 
being repeated.

Shri Bhakt Darshan: With what
result?

Pandit D. N. Tiwary: May I know 
the number of roads or the mileage of 
roads which has become useless after 
construction by the local panchayats?

Shri S. K. Dey: A certain percentage
of the roads certainly will have 
become useless. Sometimes the 
village people are so enthusiastic 
about mass participation in this road 
programme that they take up road 
construction even without any assis
tance or guidance from the Govern
ment.

Shri Ranga: Are any steps being
taken to augment the resources of 
the village panchayats in order to 
enable them to maintain these roads, 
culverts, tanks and other things that 
are being built now?

Shri S. K. Dey: These are being
considered now.

Shri Tangamani: In view of the
observation that these roads which are 
constructed under the C.D. and N.E.S. 
scheme are of very low standard, will 
the Government consider the question 
of inspecting them periodically, once 
in three years or so, so that where- 
ever reconstruction is necessary that 
may be done because we think most 
of these roads require reconstruction.

Shri S. K. Dey: This is exactly the 
objective of the proposal for integra
tion as I mentioned earlier.
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Shri O in u t :  May I know what 
system of co-ordination is being 
maintained between the Ministry of 
Transport and the Ministry of Com
munity Development especially in the 
matter of public works and road con
struction, and how it is effectively 
maintained?

Shri S. K. Dey: So far, I must con
fess, there was no co-ordination, but 
as I mentioned earlier, an effort is now 
being made and I believe we have 
practically approached the final stage 
of our negotiations between the two 
Ministries.

Air Mail Service in North Bihar
*2979. Shri Anlrudh Sinha: Will the 

Minister of Transport and Communi
cations be pleased to state:

(a) whether it is a fact that the 
introduction of air mail service in 
North Bihar is in the active considera
tion of Government; and

(b) if so, by what time the decision 
is likely to be taken and services 
introduced?

The Minister of State in the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) and (b). A 
statement is laid on the Table of the 
Lok Sabha. [See appendix IX, 
annexure No. 2.]

fa ?  :
TRT t ~ “ ......... there is also, no pro

posal under consideration for intro
duction of such a service at present” .
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“The proposal has

been considered several times in the 
past but it had to be given up as it 
was found that the cast of operation 
of a service exclusively tor tbs con
veyance ° f  mails w,ould b« unduly 
prohibitive.”




